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Rer-istration V.A. 	. 1442 

Chatilthi Ram 	•• • 	... 	... 	Applicant, 

Versus 

Union of India 
and another 	• • • 	• • • 	 Res 	cnts. 

( By 	.;:r. S. Das ' 0 t 

Sri S.K. jay, appeared on 	'-alf of 

applicant and submits 	that t,e a plioant had submi 

a representation dated 16.7.1989 (A flexure— A 3) to the 

Divisional Railway Manager, Easter Rail ay, Meghalsarai 

requesting for correction of his d to of birth in accor “n-

-ce eith the date of birth recorder in the School 

Certificate. This was followed by -everal reminders 

but-the representation has not yet been disposed of,/, 

though on a personal interview wit: the Divisional 

Railway Manager, his request has b en verbally turned 

down. 

Since the written represen ation of the 

applicant is still pending dth th r,-,s -Jondents, It is 

hereby directed that the represent(tion dated 

16.7.1989 be considered by the res ondents and a 

decision ce taken thereon ,Afithin a 

from the date of communication of 

petition is disposed ofg 	the 

There will be no order as to costs 

Dt: 02.11.1993 

(n.u.) 


